Alfidavit to be Fuenished by the candidate alongwith Nomination Paper

Before th
For clecton to. v
From.....
Shambucrafh odus

Returning Officer
“name of the House)

W FNIEEEEEERE !Cﬂ ﬂ‘iﬂm En t}l‘{ NHME ﬂ‘f-”if E ﬁ“'"'“.ty‘j it L

snddapeti anfegft of... M ;fm ,/dﬁ/w

Agad. 15-11? ..years, residein ol . ChaRES %#Jﬂ{mum il postal addreas), o vandidate 1 Ll abhove
Election, do hereby solemnly affirm and stale on path as under:-

{ sirike aut whichever is not applicable)
{1 I am a candidute sel up by
Independent candidare.

-E‘-ILR'—-H—-IH-—-{nmnt of the political party )/ am contesting as an

(1) Details of FPAN and status of filing of Income tax return :

5L No. | Names i Permanent The financial year for | Total income
Account Number | which the last | shown [n [ncome
(PAN) Income-tax return has | Tax Retumn ( in

S i besn filed Rupees) sy

I Bell

i, Spouse-

3. Dependent |

4 Dependent 2

% Dependent 3 ...

() The following case{s) is/ arc pending against me in

which cognizance has been taken by the court:-

SI. | Offence Description
Na.
{a) | The details of cases where the court has tken |I- (/e . ¢ BES 5ok 506 (£1/7 Pla)
cognizance, Sections of the Act and description |/°5 Bamal | 0.p.
of the offence for which cognizance taken : 2 FLECH .#Ri'—f!?-ﬂ Beyy -
Simmi | Evatec — fHunan =
(b} | Name of the court, Case Mo, and Date of order oam - Fladlia  cndo £ 87,87 12 (e
taking cognizance : Poso /2ot | 22749 :
{c) | Details of Appeal (s) / Application(s) for revisian o
{if any) filed against the abave opdar(s) « Alm,

4, Caoses In which 1 have been convieted by a court of luw{uther those l'eferre:l o in Form 26):

NP

AR

i{a) | The details of cases, Sections of the
't Act and description of the offence for
i which convicled :
(b} | Name of the Court{s), Case No. and |
Dete(s) of order(s) .
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™ ﬂflul. -I:ﬁ.;'%‘.e'-ﬁ'e}'H_-n'ﬁ:'m;_-f'lit'ﬂé.ii'iﬁ of + 1e sixseds (movable and iamovable ete.) of mysel,

T T Panishme T Imposc -
| d

my spouse and wll dependents:

movable assels ;

I. Assets in jolnt name indicating the extent of joint ownership will also have to be given
2. In case of depositTnvestment, the details including Serial Number, Amount, Date of Deposit, the Scheme,
MNume of Bank/ Institution and Branch are 1o be given -
3. Value of Bonds/Share/Debentures as per the current market value in Stock Exchange in respect 5t listed
companies and as per books in case of non- listed companies should be given

Meite:

4. Dependent

AN

—

', here means u person, substantially dependent on the income of the candidate.

5. Details incliding amount is to be glven separately in respect of each investment)

| No.

Deseription

Sell

Spouse

Dependent-1

Dependent-2

Dependent-3 |

i

(i)

Details of Deposits in Bank
pccounts (FDRs, Term Deposits
and all other types of Depaosits
ireluding saving accounis),
Depesits with Financial
Instituticns, Non Banking
Financial Companies and
Cooperative societies and the
amount in each such deposit

Sooos/
Bis 5B, Borg!
20 |, Sg 102/
OB, o6 S
52/, Foeeoo

o) Givga,

- 3774ysc /-

Ao

Ko

Kih!

Details of investment in Bonds,
Debentures/shares and units in

compenjesMutual Funds and

others and the amount

r9# .?“I-ﬂul'-lIIII

ﬂffM*‘E’F

(iv]

Details of investment in NS5,
Postal Savings, Insurance Policies
and investment in any Financial
Instrument in Post office or
Insurance Company and the
amaount

Defe!

attached]

Personal loans/advance given ta
any person or entity including
firm, Company, Trust ete. and
other receivables from debtors
and the amount,

Dofes!

alfache -F

Muotor Vehicles/Ajirerafis/
Yachts/Ships (details of Make,
Regletration Mo, ete, Year off
Purchase and amount )

Defon!

Jewelry, bullion and valuable
thing (give details of weight and
vilue)

Do/

alfachef




4 #sny cither assets such.g v alid u-f
1 {laims/interest

"I_'-h, Larass Toml value

e

&,
{Nete:

el — i

” . .
% P‘l‘mﬂmﬁ in jolnt ownership indicating I‘J'IE cxtent of joint ownership will also have lﬂ_b& indicat.d

| Dl

M{

2 . Each land or building or apartment should be mentioned separately in this format.)

I Sr

| Dseription ..',
No -] [EE A

Self

Spouse

Dependent-1

Dependeat-2 | Dependent-3 |

(| Aricliural Lagd -
: Location(sy
Survey numben(s) -

bl

aftechef

Aves (Totel measurement in
q_‘m; ' o

Whetrr inherited property
{ Yes of HO)

Dmnfwﬂninmc&uursﬂf

acquired mpm:r = .

Cost of Land (in ey
purchase)at the time of

plrchase .

Any Investment on the land by
way of development,
construciion ete.

| Approximate Current market
walug

(i)
Location(s)
Survey number(s)

Dl

d/.vﬁ ﬂ“ €

Area (Total measurament in
sq. 1)

Whether inherited property
{Yesor NO)

* | Dale of purchase in case of self
acquired property

Cost of Land (in case of
purchase) at the time of
purchase

Any Investment on the land by
wayufduu‘t-npmmt,

construction ic.

Appmdmﬂtcm market

value

{iii) ﬁmmsﬂﬂ.ﬂ.mﬂ.l?
: (inchuding apartments) -
-Location(s)

-Survey numberis)

Do/l

= Sfleseheo #7

Built up Area (Total

measurement if sq. L)
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TV ¥ wiher wheriied praperty

| {2 erorNO). .

U of purchase in case of seif

LE"’!.“_"EEE;'“ET e
Cust of property {in case of

po rehase) ab the time of

| prrchase

A sy Investment on the

patiperty by way of
developmeant, construction eic.,

Approximate Current marke|

b L value
' (iv) | Residential Buildings (including

apartments, ) .
-Location(s)

- Survey number(s)

Acrea (Total messurement in
sq fi.)

Built up Area (Total
measurement in sq, ft.)

Whether inherited propery
(Yes or NOY)

Dm_nf purchase in case of self
acquired property

Cost of property (in case of
purchase) at the tims of
_purchase

Any Investment on the Jand by

wiy of development,
construction ete. .

Approximate Current market

value

¥)

Others (such as interest n
propery)

(viy

Total of Current Market

Value of (i) to (v} above

(6) 1give herein below the details of liabilities/ dues to public financial institutions and government :-
(Note: Please give separate details of name of Bank , Institution, entity or individual and smount for each item)

_S.-

L1
|
{

Deseription

Self

Spouse(s)

Dependent-1

Dependént-2

Dependent-3 |

i

-
—

|
]
¥
;
i
_|
t

Loan or dues to Bank/Financial

Institution(s)
Name of Bank or Fi
Amount outstanding
| Mature of loan

Guta!

ol

Loan or dues to any
individuals! Entity other than
mentioned in (I) above,
Nuama(s)

Amount outstanding

Mature of loan




A8y oiher liability

Gerand total of Habilities

(i)

. _F Becommodation

Gve ament Dues:
Dhuss 1o departments dealing
with government

Dlues to departments dealing

with supply of water

Dues to departments dealing
with supply of electricity

Dues to departments dealing
writh supply of
telephones/mobiles

Drues to departments dealing
with gavernment transport
(mcluding aircrafts and
lelicopters)

[ncome Tax Dues

Wealth Tax Dues

Service Tax Dues

Municipal /Property Tax Dues

Sales Tax Dues

Any other dues

Grand total of all Govt. dues

(7) Details of prof or occupation:
a Seif..... AN hﬁaq A A sintdh

b. Spouse....... Hussrinadt

(8) My educational qualification is as under: qﬂ'm}hréﬁfq (/' Bitar kool Examineton &uop 4

(Give

Viswaoa_ moh
details of hi ghest Schoet 1 Unit

P £, Yok -
I"it'_mf eduunﬁmﬁm form uf!g

sy
e djpélmﬂnffdcgrﬂ course)

(Name of the School /College/ University and the year in which the course was completed.)

(9. ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE:

1, | Name of the candidate

Sh./Smt./Kum.

(hatck, fahna R Cmrr , PBuxar |

2. | Full postal address
1,
E::IEH‘W Mame of the constituency and 199 , Roamh - R“' -
3. | Name of the Political party which set up the ) =
candidate (otherwise write ‘Independent’) . &ﬁf“ 14 -'J‘“""I'ﬂ %I
4.| (a) Mumber of cases in which conviction order
passed (other than those referred to in Form 26) ,.*Lf'ﬁ'- R

et s




[ A Total number uf Puiding cases wierehe | > e i s
r lﬁm:mﬁm&ﬂ cognizanc: |
!‘1- PANaf T ¥ew for which last R L e I,
e e s o, oo |I0comeTaxReémwenfibed |
f— (a} Candidate |

(b} Spouse: |

= e ; — - =

-

|| {c) Dependents

[ 6. ___ Details of Assets und Lisbilities in rapees g

i' Description __[SeIf | Spouse | Dependentd Dependent-ll | Dependent-itl |
Moveable

=~

Asset (Total valug)
Immovahle
Agset
(1) | Purchase Price and
Development Cost of
Immaovable Pro
(Total Value)
(i) | Approximate Current
Market Price af
Asset (Total Value)
7 Liahilities
(1) Covernment
dues {Toral)
{ii} Loans from Bani, .
Financial Institutions an -
others (Total)
8. | Highest educutlonal qualification:

(Glive details of School / University education with full form of the certificate/ diploma/ degree
l course) (Name of the Schoal {College! University and the year in which the course was completed.)

YERIFICATION

I, the deponent, above named, do hereby verify and declare that the contents of this affidavil are true and comeet 1o the
best of my knowledge and belicf, no part of it is false and nothing material has been concealed there from. | further
declare that ; :

(&) there is no case of conviction or pending case against me other than those mentioned in items 3 and 4 above;

th) L my spouse, or my dependents do not have any asset or fiability, other than those mentioned in ilems 5 and §
nbowve.

Veriflod i . il i 5 s Tt 2| R G i | e

DEIONENT

6 - s S T4



Note: I-Affidavit snould be filed Intest by 3.00 PM on the Tast date oF F:iing nomTnafiors.

2 Affidavit snould be sworn before an Uath Commissioner or Mayistrate of the Firs: Class ur before 8 oty
Public.

3. All columns should be filled up and r1 column to be left blank. If there is no infarmation to farnish i pesio ) ol
any item, either “Nil" or “Not spplicable”, as the case may be, should be mentioned
4. The affidavit should be either typed o written legibly and neatl,

]
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DETAILS OF INSURANCE POLICY IN THE NAME OF SHAMBHU NATH YADAV

AMOUNT
AMOUNT OF OF POLICY DEPEND
COMPNAY NAME |[POLICY POLICY NO PREMIUM |TERM SPOUSE ANT
RELIANCE LIFE
INSURANCE 2500000/- 52090921|147648.43/- |20 YEARS NO NO
uc 1000000/- 516492148|36275/- 20 YEARS NO NO
DETAILS OF JEWELLERY POSSESED BY MANSA DEVI W/0-SHAMBHU NATH YADAV
TYPE OF ORNAMENT |SELF SPOUSE DEPENDENT|DEPENDENT |DEPENDENT
CHURI NO 51000/-(20 Gram.) NO NO NO
EAR RING NO 18900,/-{07Gram.) NO NO NO
PAYAL NO 4000/-{10Gram.) NO NO NO
DETAILS CF MOTOR VECHILE
PRICE AT
THE TIME
REGISTRATION OF DEPENDE
TYPE OF VECHILE NO. YEAR OF PURCHASES |PURCHASES | SELF SPOUSE NT
FORCE BR-01-PD-3627 2012]1345000/- NO NO
300000/-
SECOND SHAMBHU
QUALIS JH-05-B-4081 2006{HAND NATH YADAV |NO NO
SHAMBHU
TRACTOR BR-03-K-4580 29-08-2013|412000/- NATH YADAV |NO NO
SHAMBHU
TRACTOR BR-03-D-3632 09-08-2008|385000/- NATH YADAV |NO NO
OIL TANKER BR-01-GA 9218 2013{550000/ - NO MANSA DEVI  |NO
Ul A
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DETAILS OF IMMOVABLE ASSETS OF SHAMBHU NATH YADAV

APPROXIMA
COST OF THE LAND AT |TE CORRENT
THE TIME OF MARKET  |DATE OF
DESCRIPTION AREA PURCHASES VALUE PURCHASES
AGRICULTURAL LAND
MAUZA KHARHATAND 11/7/2014
TAUFIR KHATA 03/07/2014
NO.129,13,98,64,119 04/08/2014
THANA NO-503 2.97 Acre. 1785000/~ 1785000/- | 13/11/2014
08/10/2014
MAUZA DUBALI KHATA 05/04/2013
NO.107,71,124 THANA 23/08/2013
NO-75 1.26 Acre B47000/- 847000/- 21/01/2014
26/02/2014
[MAUZA BAZIRPUR
NAGARPALIKA BALLIHA |7.315 Acre. 450000/ 450000/-
NON AGRICULTURAL LAND
04/07/2005
25/06/2007
MAUZA KHARHATAND 26100000/ | 92/05/2008
TAUFIR KHATA (Two croRe | 11/11/2008
NO.53,64,13,58,60 sixty Ong | 12/10/2009
THANA-503 262740 SQF 2053000/- Lacks) | 23/08/2009
25/05/2009
MAUZA DUBALI KHATA 11/05/2009
NO.107 THANA NO-75 |281313 SQF 1519000/- 18/07/2008
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DETAILES OF BANK BALANCE

NAME OF BANK BRANCH A/C NO- SELF BALNJSPGUSE DEPENDENT
PNB DUMRI 1547000100021710|50000/- NO NO
SBI PATNA 20324811015 |428369/-
SBI PATNA 10839449119|2061/- NO NO
IDBI BUXER 1539104000114820{96102/- NO NO
SBI BIHIYA 31479887542|4675/- NO NO
BOI BIHIYA 38000861 |200000/- NO NO
BOI BIHIYA 4 60145E+14|NO 377480/- NO
DESCRIPTIO SELF SPOUSE DEPONDANT
CAPITAL INVESTED IN
1. PROPERITER OF 1,00 \A # SONS FILLING
ANY OTHER ASSETS SONE BRICKS & SEATION.SHE I8
SUCH AS VALUE OF GODAM CHAKKI NO
PARTNER OF
[CLAIMS/INTREST LAHNA,SIST BUXER
2.N.P.RIFIL 4992400000/
(FOURTEEN LACK)
VALUE
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